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or in the name of M|s. Pal Estate in
the firm Ms. Inder Singh Harman-
© jit Singh, 814 Sangam  Market,
Chandni Chowk, Delhi.

Mls. Inder Singh Harmanjit Singh
are Tunning their business at 814,
Sangam Market, Chandni Chowk,
Delhi which is a rented  premises.
The bhusiness premises bearing  No.
54A, Krishng Cloth Market, Chandni
Chowk, Delhi is not ownedq by Shri
Pal Singh.

Central pension to freedom fighters
of Dadra and Nagar Haveli

1624, SHRI PRAMOD MAHAJAN:
Will the Minister of HOME AF-
FAIRS be pleased to state;

(a) whether Government have ac-
cepted the freedom fighters who liber-
aled Dadra and Nagar Haveli as eligi-
ble for Central pension; and

(b) if so, what are the detailg there-
of angd if not, what are the reasons
therefor?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI SONTOSH MOHAN
DEV): (a) and (b) The last date for
receivt of applications for grant of
pension under Swatantrata Sajnik
Samman Pension Scheme, 1980 was
31-3-1982. This Ministry have not
received any application from free-
dom fighters of Dadra and  Nagar
Haveli.
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Blowing off of Railway Track by the

Extremists

1627. SHRI SURESH PACHOURI:

Will the Minister of HOME AF-
FAIRS be pleased to state:
(a) whether a portion of railway

track was blown off near Ludhiana

on the 13th January, 1989 hy the
extremists;
(b) what is the number of such

incidents in Punjab s far;

(¢} whether rail journeys have be-
come unsafe due to the above acti-
vities by the extremists; and
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(d) if so, what steps are  being
taken to check such incidents?

THE MINISTER QF STATE N
THE MINISTRY OF PERSONNEL,

PUBLIC GRIEVANCES AND PEN-

SI0NS AND THE MINISTER OF
STATE IN THE MINISTRY or
HOME AFFAIRS (SHR1 P. CHID-
AMBARAM): (a) Yes, Sir,

() There have been three such

incidents during the current year up-
to 22rnd February, 1989.

(c) and (d) The authorities have
{alkken necessary steps to ensure that
rail joutneys in the State are safe.
Patrolling is being carried out for
the secusity of Trailway tracks. The
passenger traing are also being es-
corted,

Raising of more battalions of CRPF

1628. SHRI RAJNI RANJAN SA-
HU: Will the Minister of HOME
AFFAIRS be pleased to state:

(2a) whether Government propose
to raise more battalions of CRPF, if
so, the details thereof; and

(b) whether Government propose
to raise the age of retiremont of
CRPF persannel from 54 years to 58
years in view of the rise in life ex-
pectancy?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS AND THE MINISTER OF
STATE 1IN THE MINISTRY OF
HOME AFFAIRS (SHR!I P. CHI-
DAMBARAM): (a) Tep hattalions of
CRPF sanctioned last year will become
operational in March-April. 12889 The
Government of India reviews from
time to time the strength of CRPF,
and, taking into account the neeg for
internal security duties, augments iis
strength.

(b) The age of retirement of CRPF
personnel below and upto the level of
Commandant is 55 years at present
and not 54 years. The retirement age



